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THE SECOND SCHEDULE  
(See section 3) 

AMENDMENTS 

 

 

 

_________________ 

Year Act No. Short title Amendments 

 

1 2 3 4 

1951 69 The Plantations Labour Act, 1951 In section 43, sub-section (4) shall 
be omitted. 

 

2016 2 The Juvenile Justice (Care and 
Protection of Children) Act, 2015 

In section 69, in sub-section (2), 
for the words, brackets and letters 
"mentioned at (d) to (f)", the 
words, brackets, letters and figure 
"mentioned at clauses (d) to (f) of 
sub-section (1)" shall be 
substituted. 

 

2016 49 
The Rights of Persons with 
Disabilities Act, 2016 

In section 76, after the word, 
brackets and letter, "clause (b)", 
the words, brackets and figure "of 
sub-section (1)" shall be inserted 


